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(a) whetherthe Govemmenthave received
any representation for cent per cent Central
assistance for construction of fish landing cen-
tres/harbours in various Maritime States;

(b)if so, the details thereof; and

(c) the action taken by the Govemment
hereon?

THEMINISTEROF STATE INTHEMIN-
STRY OF NON-CONVENTIONAL ENERGY
SOURCESAND THEMINISTEROF STATE
INTHE MINISTRY OF AGRICULTURE (SHRi
S.KRISHNAKUMAR): (a) Y, Sir. The Govem-
ment of Gujarat had requestedfor 100% Central
assistance for construction of a minior fishing
harbouratJakhau.

(b) and {c). The project has sine been
sanctionedinMay, 1993 by the Govemment of
India providing 100% Central assistance as a
specialcase.

Assistance for Technical Education

454 SHRi DHARMANNA MONDAYYA
SAYL: Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedtostate:

(a)thefinancial assistance providedtothe
State Govemments forthe developmentof Tech-
nical Educationduring 1990-91 0 1992-33, State-
wise; and

(b) the amount earmarked tor 1993-94,
therefor State-wise?

THEDEPUTY MINISTER IN THE MINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPATMENT OF EDUCATIONAND
DEPARTMENT OF CULTURE) (KUMARI
SEL.JA): (a) and (b). Thereis nospecific Central
Scheme or providing financial assistance di-
rectly tothe State Governmenttfor development
of Technical Education. Financial assistance is
givendirectly by the CentralGovernmenttothe
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technical instiitutions under schemes of the
Thrust Areas of Technical Education,
Modernisation & Removal of Obsolescence
and Research & Development. Thisis in addi-
tionto the 100% funds provided by the Central
Governmenttothe Central autonomous institu-
tions.

Non-Formal Education

455. SHRIMATIMAHENDRA KUMARI:
Will the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleasedtostate:

(a) the amount spent on non formal educa-
tion scheme to eradicate the ifliteracy in the
country during Seventh Five Year Planandthe
amount earmarked during Eighth Plan; and

(b) the target fixed for eradication of illit-
eracy under the said programme during eighth
Plan?

THEDEPUTYMINISTERIN THEMINIS-
TRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPATMENT OF EDUCATION AND
DEPARTMENT OF CULTURE) (KUMARI
SELJA):{a)An amount of Rs. 136. Croreswas
spenton Non Fomal education Scheme during
the Viith Five Year Plan and an amountof Rs.
704 Crores hasbeen eamarkedforNon Formal
Education Scheme during he Vilithe Five Year
Plan.

(b) No target has been fixed under the
programme of Non Formal Education Scheme,
buthowever, itis proposedtoincrease the total
number of Non Formal Education Projectsto
3500 during the Vilith Five Year Plan peniod

subjectto availability of adequate funds.
Biodiveristy Convention
456. PROF.MALINIBHATTACHARYA:
Will the Minister of ENVIRONMENT AND
FORESTSbepleasedto state:

(a) whether India is a signatory to the
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Biodiversity Convention;and .

(b) if so, the salient features of the
Biodiversity Convention? ’

THEMINISTEROF STATE OF THEMIN-
ISTRY OF ENVIRONMENT AND FORESTS
(SHRIKAMAL NATH)(a) Yes, Madam. India
has signed the Convention on Biological Diver-
sity duringthe UNCED heldin Rio de Janeiro,
Brazil, in June 1992.

(b) The Convention, throughits 42 Articles,
establishes commitments on conservation,
access togenetic resources, transfer oftechnol-
ogy, and benefit sharingandfinance thatare
likely to make it animportantinstrumentforthe
conservation and sustainable use of allcompo-
nents of biological diversity. The salient fea-
tures of the Convention are that it recognises;

- intrinsic value of biological diversity;

- sovereign rights of States over their
biological resources;

the fundamental requirement of in-situe
conservation of ecosystems, and natural
habitats;

- thesupportingrole of ex-situe measures;

- the vital role of indigenous an d local
communitjes and women in the conser-
vation and sustainable use of biclogical
diversity, and the desirability of sharing
equitably benefits arising from the use of
traditional knowledge, innovations and
practices;

- theimportance and the needtopromote
internal, regional and global cooperation
forconservation; and

- requirement of substantialinvestmentsto
conserve biological; diversity.
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Utilization of Funds for Pollution control
inDelhi

457. SHRI K. RAMAMURTHEE
TINDIVANAM: Willthe Minister of ENVIRON-
MENT AND FORESTS be pleasedto state:

(a) the total funds allocated to the Delhi
Administration for pollution controlin Delhidur-
ingthelastthree years;

(b)whether the funds have actually been
utlized:

(c) if not, the reasons therefor; and
(d)thereaction, ofthe Govemmentthereto?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF ENVIRONMENT AND FORESTS
SHRI KAMAL NATH): a) An amount of Rs.
199.76,700.00 have been released by this Min-
istry during 1990-91, 1991-92 and 1992-93 10
Dethi Administration for pollution control.

(b)and(c). The Delhi Administration has
not utlised the fullamount due todelay inrecruit-
ment of staff and setting up of the laboratory in
the Dethi Poliution Control Committee.

(d) Delhi Administration has given atime
bound programme for expeditious utilisation of
thefunds.

Assistanceto Save Nilgiri Campaign

458. SHRI HANNAN MOLLAH: Will the
Minister of ENVIRONMENT AND FORESTS
be pleasedtostate:

(a) whetherthe Government have sanc-
tioned any financial assistance to the Save
Nilgiri Campaign under the National Environ-
mental Awareness Campaign Scheme; and

(b)if 50, the details thereof alongwith the





